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केन्द्र-शा�सत प्रदेश लद्दाख प्रशासन 
ADMINISTRATION OF UNION TERRITORY OF LADAKH 

 
 

      ELECTION COMMISSION OF INDIA 
       NIRVACHAN SADAN, ASHOKA ROAD, NEW DELHI-110001 

 
                                                                                        Dated:  1st March, 2021 

10 Phalguna, 1942 (SAKA) 
NOTIFICATION 

 No. 429/Ladakh/2021 (1): -  Ministry of Law & Justice (Legislative Department), Govt. of India vide 
Gazette Notification dated 9th August, 2019 enacted the Jammu & Kashmir Reorganization Act, 2019 and has 
formed a new Union Territory of Ladakh allocating and one seat i.e. 04-Ladakh PC in the House of the People 
without Legislature. 
 

Accordingly, in pursuance of the provision of sub section (1) of Section 13C of the Representation of 
People Act, 1950 (43 of 1950), and in supersession of its notification No. 429/J&K/2015(1) dated 25th March, 2015, 
the Election Commission of India hereby appoints the following officers of Union Territory of Ladakh, as specified 
in column 2 of the table below as the Assistant Electoral Registration Officer to assist the Electoral Registration 
Officer of the Ladakh Parliamentary Constituency in the Union Territory of Ladakh in the performance of functions 
of such Electoral Registration Officers:-  

 लद्दाख, 21 अक्टूबर, 2021  

 LADAKH, THURSDAY, OCTOBER, 21, 2021  

भारत सरकार 
GOVERNMENT OF INDIA 
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TABLE 
No. & Name of Parliamentary 
Constituency 

Assistant Electoral Registration Officers Area of Jurisdiction 

1. 2. 3. 

  
  
  
4-Ladakh Parliamentary 
Constituency 

1. Tehsildar, Leh Tehsildar, Leh 
2. Tehsildar, Khaltsi Tehsildar, Khaltsi 
3. Tehsildar, Nyoma Tehsildar, Nyoma 
4. Tehsildar, Kharu Tehsildar, Kharu 
5. Tehsildar, Diskit Tehsildar, Diskit 
6. Tehsildar, Saspol Tehsildar, Saspol 
7. Tehsildar, Durbuk Tehsildar, Durbuk 
8. Tehsildar, Sumoor Tehsildar, Sumoor 
9. Tehsildar, Kargil Tehsildar, Kargil 
10. Tehsildar, Drass Tehsildar, Drass 
11. Tehsildar, Shargole Tehsildar, Shargole 
12. Tehsildar, Shakar - Chiktan Tehsildar, Shakar - Chiktan 
13. Tehsildar, Sankoo Tehsildar, Sankoo 
14. Tehsildar, Taisuru Tehsildar, Taisuru 
15. Tehsildar, Zanskar Tehsildar, Zanskar 

 
  

               By Order, 
                                                                                         (Sd.) (KUMAR RAJEEV) 
                                                                                                  SECRETARY 
 
 
  
 
“No legal responsibility is accepted for the contents of publication of advertisements/publications in this part of The 
Ladakh Gazette. Persons notifying the advertisements/public notices will remain solely responsible for the legal 
consequences and also for any other misrepresentation etc.” 


		2021-10-25T13:16:32+0530
	AJEET KUMAR SAHU




